CATIN2

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
AHMEDABAD BENCH
IO AXRXPCRORKE

0.A. No. 872 1990

kofsexatyo.

DATE OF DECISION _4-12-1990 _ .-

‘Shri Yogesh Mamaiyadan Gadhavi  Petitioner

¢ Shrd BsB.Shoh Advocate for the Petitioner(s)
Versus
Union of India & Oxse @ Respondent
Shri P.M. Raval Advocate for the Responacm(s)
CORAM
» The Hon’ble Mr. PeHeTrivedi ¢ Vice Chairman

The Hon’ble Mr. JePeSharma Judicial Member

1. Whether Reporters of local papers may be allowed to see the Judgement?
2. To be referred to the Reporter or not?
3. Whether their Lordships wish to see the fair copy of the Judgement?

4. Whether it needs to be circulated to other Benches of the Tribunai?
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shri Yogesh lMamaiyadan Gadhavi
29/2, Umang Flats,
Bapunagar, Ahmedabad. s Applicant

versus

1. Union of India
Throughs
The Jt.Chief Controller of
Imports & Exports, New
CeG.0. Bldgs,, South East
wing, New Marine Line,
churchgate, Bombay-400 020.

2. Joint Chief Controller of
Juports & Exports,
1lth FlOOL‘, MeSe Bldgo'
Lal Darwaja, Ahmedabad-380 001.

3o Shri Be.R.Kawat,
o ] Inquiry Authozty/Dy.Chief
controller of Imports &
Exports, 1llth Floor,
MeS. Building, Lal Darwaja,

Ahmedabad-380 001. s Respondents
Ccoram : Hon'ble Mr. P.H. Trivedi : Vice Chairman
Hon'ble Mr. J.P. Sharma : Judicial Member

QeAe N°.472/90

OQORDER
Date: 4/12(1990
. Hon'ble Mre. PeHe Trivedi s Vice Chairman

Heard Mr.B.B.Shah and Mr,Tl.He.Sompura for
Mr.P.MeRaval, learned advocates for the applicant and
the respondents. There is no bar against proceeding
against the Government serivant departmental'ly during the
pendency of the criminal case but how farqgs diﬁ%é@ﬁ?
to proceeding the departmental proceedings is a matter
on which the petitioﬁ@r can make a proper representation
to the departmental authorities which he may doas he feels
best. There is,therefore,no ground for allowing the

admission of the petition. Accordingly the petition is

rejected.
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(J.P. Sharma) - (PeH.Trivedi)
Judicial Member Vice C hairman
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